FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
WARDEN SURGICAL COMPANY PRIVATE LIMITED (UNDER CIRP)
OPERATING AT NAVI MUMBAI, MAHARASHTRA - 410 209
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. |Name of the corporate debtor along with PAN/ WARDEN SURGICAL COMPANY
CINAEER Ne. PRIVATE LIMITED
CIN: U24239MH1970PTC014516
2. | Address of the registered office 7/8,Parel House, Dr,Borges Road
Parel Mumbai MH 400012 IN
3. | URL of website http:/ /wardensurgical.com/
4. |Details of place where majority of fixed assets are  [Factory Office: 75/76, Jawahar Co-
located op. Industrial Estate, Kamothe, Navi
Mumbai - 410 209
5. |Installed capacity of main products/ services The company has only one segment of
revenue i.e. Manufacturer in Hospital
Equipments;
The installed capacity of main
products cannot be defined
6. |Quantity and value of main products/ services sold [Revenue:
in last financial year From sale of manufactured goods:
Rs. 1,86,81,208 /-
From resale of goods:
Rs. 1,74,60,933 /-
For further information, please email
wardencirp@gmail.com
7. |Number of employees/ workmen 23 employees
8. |Further details including last available financial [Flat No. 7, Indrayani, Ganesh Nagar,
statements (with Opp.Lekha Nagar, Agra Road, Nashik,
schedules) of two years, lists of creditors, relevant Maharashtra - 422 009
dates for subsequent events of the process are
available at:
9. |Eligibility for resolution applicants under section |[The detailed Invitation for Expression
25(2)(h) of the Code is available at: of Interest (Eol) mentioning eligibility
criteria can be sought by an email to:
wardencirp@gmail.com
10. | Last date for receipt of expression of interest 13th May, 2023
11. |Date of issue of provisional list of prospective|23rd May, 2023
resolution applicants
12. | Last date for submission of objections to provisional | 28t» May, 2023
list
13. | Process email ID to submit EOI wardencirp@gmail.com




FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
WARDEN SURGICAL COMPANY PRIVATE LIMITED (UNDER CIRP)
OPERATING AT NAVI MUMBAI, MAHARASHTRA - 410 209
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

Sd/-

Shashant Sudhakar Yeola

Resolution Professional

IBBI Registration No.: IBBI/IPA-001/1PP00310/2017-18/10574
Flat No. 7, Indrayani, Ganesh Nagar, Opp.Lekha Nagar,

Agra Road,Nashik,Maharashtra ,422009

For Warden Surgical Company Private Limited (Under CIRP)

Date: 28t April, 2023
Place: Nashik
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PUBLIC NOTICE

NOTICE is hereby given to the general public at large that my client Mr.
Anil Kevin Ferro is willing to purchase the property mentioned in the
schedule hereto (“The Said House”) from the owner Mr. Yadav
Dipchand More and my clientis investigating the title of the same.
Any person/s having any right, title, interest, claim or demand over the
scheduled property or any part thereof by way of sale, transfer, exchange,
mortgage, assignment, charge, gift, trust, inheritance, bequeath or
otherwise, should register their claim with the undersigned within 14 days
of publication of this Notice with documentary evidence failing which my
client shall proceed with a transaction of purchase of the said property.

THE SCHEDULE ABOVE REFERRED TO

(Description of the Said House)

House No0.416, admeasuring 450 Sq. Ft. Carpet standing on land
bearing Gat/Survey No.392/A and Gat/Survey No.392/B of Village
Sakhare, Taluka Palghar, within the Registration District of Palghar,
situated at Sakhare, Palghar -401 404.

Adv. Pratik L. Lalan
FlatNo. 004, Bldg No.A/7, YogiNagar,
Eksar Road, Borivali (W), Mumbai 400091.

Place : Mumbai
Date : 28/04/2023

I< I< C - Making growth fashionable

KEWAL KIRANCLOTHING LIMITED

CORPORATE IDENTITY NUMBER - L18101MH1992PLC065136
Regd. Office: Kewal Kiran Estate, 460/7, I. B. Patel Road, Behind Tirupati Udyog,
Goregaon (E), Mumbai - 400 063.
Tel. no. - 022 26814400 | Fax no. - 022 26814410
Website - www.kewalkiran.com | Email Id - grievanceredressal@kewalkiran.com

Notice is hereby given that the Board Meeting of the company was held on Thursday,
April 27, 2023 and the Board of Directors has declared 2nd interim dividend of 20% i.e
Rs.2/- per share for the financial year 2022-23.

Notice is also hereby given pursuant to Section 91 of the Companies Act, 2013, that the
Record Date for the purpose of determining eligibility of the members entitled to the
interim dividend is Thursday, May 11, 2023.

The information contained in this notice is also available on the company's website
www.kewalkiran.com and on the website of the Stock Exchanges where the shares of
the Company are listed at www.bseindia.com and www.nseindia.com.

Members are requested to furnish their Bank Account details, change of address etc. to
the company’s Registrar and Share Transfer Agents in respect of shares held in
physical form and to their Depository Participants in respect of shares held in
electronic form.

Registrar and Share Transfer Agents

Link Intime India Pvt. Limited Bv Order of the Board
C-101, 247 Park, L.B.S. Marg, For Kewal Kiran Clothing Limited
Vikhroli (West), Mumbai-400083 s/d
Date : April 28, 2023 ABHIJIT WARANGE
Place : Mumbai COMPANY SECRETARY

PUBLIC NOTICE

Notice is hereby given that Share
Certificate No. 03 for Ten fully paid
shares bearing distinctive Nos. 21
to 30 of Ghatkopar Jaimangal
Sathyam CHS Ltd., standing in the
name of MRS. MARYKUTTY
GEORGE has been reported lost
or misplaced somewhere and that
an application for issue of
duplicate share certificate in
respect thereof has been made to
the society having address asPlot
No. 161, Garodia Nagar,
Ghatkopar (East), Mumbai-400
077 to whom any objection, if any
against issuance of such duplicate
share certificate should be made
within 15 days from the date of
publication of this notice and no
claim of whatsoever nature will be
entertained afterwards.
Dated this 27th day of April 2023
Hon. Secretary
Sd/-
Ghatkopar Jaimangal Sathyam
CHS Ltd.

Navi Mumbai Municipal Corporation

City Engineering Department
Tender Notice No. NMMC/ CE/ 48 12023-24
Name of work :- Providing Construction erection testing and
commissioning of Tertiary Treatment Plant (TTP) of 7.5
MLD capacity and Allied infrastructure at Belapur node
Under Amrut 2.0 Mission.
Estimated Cost (Rs.) :- 32,42,69,971/-

Tender booklets will be available on e-tendering
computer system at https://nmmc.etenders.in and at
www.nmmc.gov.in website of NMMC on dt. 28 / 04
/2023. The tender is to be submitted online at
https://nmmc.etenders.in For any technical difficulties
in the e-tendering process, please contact the help desk
number given on this website.

The right to accept or reject any tender is reserved by the
Hon’ble Commissioner of Navi Mumbai Municipal
Corporation. sign/-

(Sanjay Desai)
City Engineer
Navi Mumbai Municipal Corporation

NMMC PR Adv no./110/

0

Reliance

Industrial Infrastructure
Limited
Registered Office: NKM International House, 5th Floor, 178 Backbay Reclamation,
Behind LIC Yogakshema Building, Babubhai Chinai Road, Mumbai - 400 020.
Phone: 022-4477 9053 * Fax: 022-4477 9052 * E-mail: investor_relations@sriil.in
CIN: L60300MH | 988PLC049019

NOTICE

NOTICE is hereby given that the following Certificate(s) in respect of Equity Shares issued
by the Company are stated to have been lost or misplaced and Registered Holders thereof
have applied for the issue of duplicate certificate(s):-

Sr. Name of the Folio No. of |Certificate | Distinctive Nos.
No. Registered Holder No. Shares No. From -To
|| Hemangi Ajay Shah; 000761419 100 38546 | 3854501 3854600
Ajay Sharadbhai Shah 100 44591 | 4459001| 4459100
100 44702 | 4470101| 4470200
100 45104 | 4510301| 4510400
100 45389 | 4538801| 4538900
100 46075 | 4607401| 4607500
100 46614 | 4661301| 4661400
100 47169 | 4716801| 4716900
100 47336 | 4733501| 4733600
100 57184 |5718301| 5718400
100 79426 | 7942501| 7942600
100 84504 | 8450301| 8450400
Total Shares 1200

The Public is hereby warned against purchasing or dealing with the aforesaid shares in any way.
Any person(s) who has/have any claim in respect of the aforesaid shares, should lodge such
claim with the Company’s Share Transfer Agent viz. “Kfin Technologies Limited”,
Selenium Tower B, Plot 31-32, Gachibowli, Financial District, Nanakramguda, Hyderabad -
500 032, within Seven (7) days from the date of publication of this notice, failing
which the Company will proceed to issue letter(s) of confirmation in lieu of duplicate
certificate(s) in respect of the aforesaid shares.

For Reliance Industrial Infrastructure Limited

Sd/-
Amitkumar Mundhe
Company Secretary & Compliance Officer

Place : Mumbai
Date : 27.04.2023

www.riil.in

GOVERNMENT OF MAHARASHTRA
PUBLIC WORKS DEPARTMENT
E- TENDER NOTICE NO 1 FOR 2023-2024

Online E- Tenders in B-I form for the following work are invited by the Executive Engineer, Presidency
Division, PWD, 2nd floor Bandhakam Bhavan, 25 Murzban Road, Fort, Mumbai-400 001 (Tel.
N22016975/22016977) from experienced agencies. Right to rejectfaccept of all or one tender is reserved
by the undersigned.

Sr. No. Name of Work Amt Rs.
1 Repairs & Renovation Offices, Flooring, Furniture, Toilets, Compound area, | 3,16,42,696/-
& Terrace Waterproofing at Sachivalaya Gymkhana Building, G.J.Bhosale
Marg, Mumbai.
Issued Date 28.4.2023 to 12.5.2023

Prebid Meeting : 3.5.2023 (Office Of the Chief Engineer,4th floor Bandhakam Bhavan, 25, Murzban

Road, Fort, Mumbai-400 001 Time 3.00 PM )

Opening Date 15.5.2023

All the corrigendum/Changes pertain to notice will not published in news papers, that will published in e
tendering process.

All the detail Information is available on following websites

1) www.mahapwd.com

2 ) www.mahatenders.gov.in

No.PD/TC/5931

Office of the Executive Engineer,
Presidency Division, PW.D., 2nd floor,
Bandhakam Bhavan, 25, Murzban Road,
Presidency Division, Mumbai.

Fort, Mumbai 400 001

Email: presidency.ee @mahapwd.gov.in
Date: 25/04/2023

DGIPR/2023-24/431

Sd/-

(C.T. Naik)

Executive Engineer
Presidency Division Mumbai

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
WARDEN SURGICAL COMPANY PRIVATE LIMITED (UNDER CIRP)

OPERATING AT NAVI MUMBAI, MAHARASHTRA - 410 209
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1.| Name of the corporate debtor along with| WARDEN SURGICAL COMPANY PRIVATE LIMITED
CIN CIN: U24239MH1970PTC014516
2. | Address of the registered office 7/8,Parel House, Dr,Borges Road Parel Mumbai
MH 400012 IN
http://wardensurgical.com/
Factory Office: 75/76, Jawahar Co-op. Industrial Estate,
Kamothe, Navi Mumbai - 410 209
The company has only one segment of revenue i.e.
Manufacturer in Hospital Equipments; The installed
capacity of main products cannot be defined
Revenue:
From sale of manufactured goods:Rs. 1,86,81,208 /-
From resale of goods:Rs. 1,74,60,933 /-
For further information, please email
wardencirp@gmail.com
7. Number of employees/ workmen 23 employees
8. | Further details including fast available |Flat No. 7, Indrayani, Ganesh Nagar, Opp.Lekha Nagar,
financial statements (with schedules) of | Agra Road, Nashik, Maharashtra - 422 009
two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:
9. | Eligibility for resolution applicants under | The detailed Invitation for Expression of Interest (Eol)
section 25(2)(h) of the Code is mentioning eligibility criteria can be sought by an
available at: email to: wardencirp@gmail.com
10.| Last date for receipt of expression of 13th May, 2023
interest
11.| Date of issue of provisional list of
prospective resolution applicants
12.] Last date for submission of objections
to provisional list
13. Process email ID to submit EOI

3. | URL of website

4. | Details of place where majority of fixed
assets are located

5. | Installed capacity of main products/
services

6. | Quantity and value of main products/
services sold in last financial year

23rd May, 2023

28th May, 2023

wardencirp@gmail.com

Sd/-

Shashant Sudhakar Yeola

Resolution Professional

IBBI Registration No.: IBBI/IPA-001/IPP00310/2017-18/10574
Flat No. 7, Indrayani, Ganesh Nagar, Opp.Lekha Nagar,

Agra Road,Nashik,Maharashtra ,422009

For Warden Surgical Company Private Limited (Under CIRP)

Date : 28th April, 2023
Place: Nashik

(1) State Bank of India

BRANCH - STRESSED ASSETS MANAGEMENT BRANCH - II,
Authorised officer’s Details Address of the Branch :- Stressed Assets
Name: R Poonkoman Management Branch-ll, Raheja Chambers,
E-Mail Id. :- team2.15859@sbi.co.in Ground floor, Free Press JournalMarg,
Mobile No. +91 8220011238 Nariman Point, Mumbai400021
Landline No. (office) :- 022-41611439 |Fax:- 022- 22811401,

Phone no. of branch:- 022- 1611439 | E-mail ID of Branch:-Sbi.15859@sbi.co.in

Appendix — IV — A[See Proviso to Rule 8(6)]

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower(s) and
Guarantor(s) that the below described immovable property mortgaged/charged to
the Secured Creditor, the physical possession of which has been taken by the
Authorized Officer of State Bank of India, the Secured Creditor, will be sold on “As is
Where is”, As is What is” and Whatever there is” basis on 05.06.2023, for recovery of
Rs.12,72,12,404.72 as on 01.05.2019 + interest at contracted rate till date thereon
+ expenses & costs (less cash recoveries, if any) due to the secured creditor
from M/s Govinda Industries Pvt. Ltd., and Smt Lata Prakash Kela and Smt.
Abhilasha yogesh Kela personal guarantors’ to M/s Govinda Industries Pvt.
Ltd.. The reserve price and the earnest money deposit for the property is as given below:
The description of the immovable property is as follows:

SCHEDULE RESERVEPRICE | EMD AMOUNT

Flat No. 401, adm 1600 Sgq. ft. of carpet area on Rs. Rs.

the 4th floor together with four covered garages [12,05,21,000.00 [1,20,52,100.00
bearing 1,2,3 and 8 on the ground floor in the
building known as “Dev Pooja” Dev pooja Co-
operative Housing Society Limited, at North
Avenue Road, Santacruz (West), Mumbai,
owned by Smt. Abhilasha Yogesh Kela.

Date & Time | Date: 05.06.2023, Time: 300 Minutes From 11:00 a.m. to 4:00 p.m.
of e-Auction | with unlimited extensions of 10 minutes each

Bid Increment Amount| Rs. 1,00,000/-

Date and time for submission of EMD and request | On or before 03.06.2023 before
letter of participation/ KYC Di ts/ Proof 4:30 p.m.

Date & Time of Inspection property | 29.05.2023 From 11:30 a.m to 4:00 pm
Contactperson/ ContactNumber | Snigdha Rani Nayak: Mob No. 9004084430
Poonkoman R: Mob. No. 8220011238

For detailed terms and conditions of the sale, please refer to the link provided in State
Bank of India, the Secured Creditor’'s websites: www.sbi.co.in
https://www.mstcecommerce.com/auctionhome/ibapi/index.jsp

Date :27.04.2023 Sd/-
Place : Mumbai Authorized Officer, State Bank of India
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Let's together and make Mumbai Malaria free

MAHARASHTRA STATE POLICE HOUSING
& WELFARE CORPORATION LTD. MUMBAI

(A Government of Maharashtra Undertaking)
Plot No. 89-89A, Near Police Officers’ Mess, Sir Pochkhanwala Road, Worli, Mumbai - 400030

Contact No.:- 022-24918388/89, Fax. No. 24954139
Web site: www.msphc.org E-mail: jnd@msphc.org (CIN — U45200MH1974SGC017281)

e-Tender Notice No. B1-02, Year 2023-24

Maharashtra State Police Housing and Welfare Corporation Ltd., Mumbai inviting online e -
tenders in ‘B-1 form (short tender notice of 7 days) from eligible class of contractors for
"Renovation and operationalization of existing MIDC building no. 102 & 103 located
at Millenium Business Park, Mhape, Navi Mumbai for Maharashtra Cyber Project-
Internal/ external cement plaster, painting and structural repairs and strengthening."
* Online Tender Form Fees: Rs. 2240/- (including 12% GST) (Non-refundable)

¢ Online Earnest Money Deposit: Rs. 3,20,000/-

¢ Estimated costincluding 18% GST : Rs. 3,20,95,900/-

e Time period of completion : 1.5 months ( one and half months)

The Tender form fee & Earnest Money Deposit to be paid only through the online payment
gateway of Maharashtra State Police Housing and Welfare Corporation Limited, Mumbai.
Detailed tender notice along with Tender Document and Drawings is available on e-tender
portal https://mahatenders.gov.in/nicgep/app from 28/04/2023 at 17.30 hours.

Contact: Tel. No. (Help desk no.) 1800-3070-2232 & Mobile No. 7878107985, 7878107986
1) Go to https://mahatenders.gov.in/nicgep/app

2) Click on “Tenders by Organisation”

3) In search list select “Maharashtra State Police Housing and Welfare Corporation Ltd.,
Mumbai”

4) Select check box “Show All”

5) Click on search button

Superintending Engineer
Maharashtra State Police Housing &
Welfare Corporation Ltd., Worli, Mumbai

BRIHANMUMBAI

MAHANAGARPALIKA

No. Ch.Eng./M&E/484 of 27 Apr. 2023
e-TENDER NOTICE
The Brihanmumbai Municipal Corporation invites e-tenders for the following
works on "ltem rate Basis" from the eligible bidders. The Bid Start Date & time and

Bid End Date & time is specified in the detailed tender notice on MCGM's website
under "Tender" section.

Brihanmumbai Municipal Corporation
e-TENDER NOTICE

Dept. : Chief Engineer (Mechanical & Electrical)
Sub Divn. Executive Engineer Mechanical (E.l.) Construction
Subject : Removal, SITC of Passenger cum stretcher Lifts (Hospital
Lifts) Gearless machine (20 Persons-1360 kg Capacity) for
OPD building (Gr + 9 floors) at B'Y L Nair Hospital, Mumbai
Central, Mumbai.
Bid No. 7200051942
Tender Sale : From 28/04/2023 at 11.00 a.m.
To 17/04/2023 upto 4.00 p.m.
Pre-bid Date : 09/05/2023 at 12.30 noon
Website : http://portal.mcgm.gov.in
Legal/Trade Brihanmumbai Municipal Corporation
Name : GSTIN No. [27AAALM0042L3Z4
Contact Person :  |Executive Engineer Mechanical (E.l.) Const.
a) Name Shri S. S. Bawalekar
b) Tel.No. 24958153
¢) Mobile No. 9969505781
d) e-mail address : |eemecheiconst.me @mcgm.gov.in
The intending tenderers shall visit the Municipal website at
http://portal.mcgm.gov.in for further details of the tenders.
The tender documents will not be issued or received by post.
Sd/-

(S. S. Bawalekar)

PRO/204/ADV/2023-24 Ex. Eng. Mech (E.l.) Const.
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GOVERNMENT OF MAHARASHTRA
A. | &M hTHT T ShTATE STW STHTOTS PUBLIC WORKS DEPARTMENT
h. h. INVITATION FOR BID (IFB)
; NATIONAL COMPTITIVE BIDDING
3 3 |foRR (4.) w9 %, ¥ A=l | foRR (U.) THTT ¥ vl Wikt g9 e-Tender No 06 for 2023-24
Iﬁzf'[ §g‘|§ tﬁzﬁ ﬁ J\T{-_cqurﬁ ‘lﬁzﬁ ﬁ ‘{T{-—crq?-ﬁ E[EFQT:[ uﬁa‘ Sealed Online Form 'B-1' e-tendelg for the following works are invited by the Executive
. f . . . . Engineer, Public Works Division Sawantwadi from the Contractors registered with the
ST TS qi&eh m algTh '&IT'T ET%Tlﬁ - Government of Maharashtra in appropriate class. Executive Engineer Public Work Division
37 191, ... g Wuﬁ%/?ﬂﬂﬁ'&l{"[ Sawa_n_twadi reserves right to accept or reject any tender without assigning any reason. The
Conditional tender will not be acceptable.
TET(/WFﬁFﬁ ‘E. l /3:|T(HCT1:ﬁ Sr. No. Name of work Estimated Cost
e /AR HL 5. Heefiq s W (Rupees) in
TP B, 9%, ok A& TR Taha ] 2 3
hTH ELU'f a%c'lea '%BTHT{ _GFTQQEFT'& 1 Const of Bridge on Madkhol ka}rivef\de Qharatha Pagawadi Insuli Road MDR 114.95
Nf\wm TYST ey _C{Gﬁ%m 58 at Km 9/500 Tal Sawantwadi, Dist Sindhudurg
. 2 Improvement and BT to Sherla Kas Road MDR 65 Km 5/500 to 7/00 Tal 45.19
34'&13?!?’!% T HAIHT THTOTIH Sawantwadi
3;[‘g'lﬁ CICEREY 3“% 3 Improvement and BT to Amboli Mahadevgad Road VR 25 Km 0/00 to 2/500 62.48
' Tal Sawantwadi
4 Improvement and BT to Talavane Pednekarwadi Road VR 353 Km 0/00 to 33.85
Rl 0w | fR () yum %, gy med | feRm (W) wumm w. g% Wed T e e ta
ﬁﬁmj?n qreh o ffga o &Eﬂ'ﬁ?ﬂ’ uTeh d ﬁﬁa?rz'la'{mh 5 Improvement and BT to Bavalat Kesari Road VR 56 Km 0/00 to 2/00 Tal 30.14
S ; E ﬁ Sawantwadi
t{'é:f?{ WPﬁPﬁ q’[ét[ 2 l“{:ﬁ“g"]‘ 2N B 6 Improvement and BT to Banda Gavalitemb Shetkarwadi Road VR 102 Km 31.64
Ffar, AR, UET TR/ AR H L H. 0/00 to /500 Tal Sawantwadi
. 7 Improvement and BT to Vilavade Varchiwadi Road VR 80 Km 0/00 to 1/500 31.25
TeR /AR, wesiq Fm Tal Sawantwaci
ﬁq‘ﬁl‘l’—[ %, 30,02 Y ﬁ?ﬁ?ﬁ% Tehd 8 Improvement and BT to Galel Kyanol Naikwadi Ambekarwadi Road VR 118 36.84
a E f Km 0/00 to 3/400 Tal Sawantwadi
tLUf a;c' T:BTﬁ 9 Improvement and BT to Karivade Pednekarwadi Gawathanwadi Road VR 186 37.16
gf\qqa"[ AYAT G¥H z{sﬁ%a:n Km 0/00 to 2/500 Tal Sawantwadi
. 10 Improvement and BT to Amboli Kavalesad Point Road VR 32 Km 0/00 to 40.17
Al FHHE IS FHTOTIH 2/600 Tal Sawantwadi
3:[‘g'0‘1 CICRDED 3:[]% 11 Improvement and BT to Zare Shelpi Babarwadi Road VR 71 Km 0/00 to 1/00 38.98
Tal Dodamarg
3 20 ]%r{'r{ (q) JUTT sh. 34 ‘q%‘a ‘f%r{'r{ (‘q‘) TYTT . 34 ‘q‘g?} 12 | Construction of Retaining wall on Zarap Akeri Sawantwadi Banda Dodomarg 84.30
. . Matne Ayee Road Sh 186 Km 9/500 to 10/500 Tal Sawantwadi
IHEHTE JY AT AHE I | THEAATE AY AR ATUE T 81 13 | Improvement and BT to Parule Shelpi Nivati Road VR 14 Km 0/00 to 5/200 Tal 32.28
a ﬁ ﬂ f ﬂ f Vengurla
a—i[ ﬁ ﬁ . ﬁm ﬁ qa . 14 Improvement and BT to Danoli Devasu parpoli Road VR 21 Km 0/00 to 5/200 44.63
ElCU Tigw., - FArRHH.  fia Tal Sawantwadi
Waﬁ%/?ﬂ'ﬁ lﬁ Fﬁ TIZT{/?HT{ lﬂ 1\:|°[ 15 Construction of Amboli Hiraynekashi Road VR 38 Tal Sawantwadi 99.01
T '{-T’I’@I%v 1 | Download Period of online Tender and | Dt. 28.04.2023 at 10.30 Hrs to Dt 12.05.2023
o /3‘-|T{‘F|°[‘E|°[ /Wﬁlﬁ Bid Preparation at 17.00 Hrs. and
Geefid 3ot s foRA . wu.¢ g A 2 | Date and time of Pre-bid meeting
Tohad= Tehd hiH t[\uf ETPIERE LI 3 | Place, Date and timing of opening | Dt. 15.05.2023 at 10.00 Hrs at Office of The
R s Technical bid and Financial bid. Executive Engineer P W  Division
ST QEH STl Sawantwadi
A== HTH AqHI JHTUTIA Note:-
S:IF"ﬁ CICERED 3;|-|%. 1. All eligible/interested contractors who want to participate in tendering process should
compulsory get enrolled on e-tendering portal "https://mahatenders.gov.in" the
. appropriate category applicable to them.
Hﬁmmﬁﬂw 2. For any assistance on the use of Electronic Tendering System, the Users may call the

below.
Toll Free Ph. No.
eppp.support@nic.in
3. It is compulsory for all participates to submit all documents online.
4. Other term and conditioned displayed in online e-tender forms. Right to reject any or all
online bid of work without assigning any reasons thereof is reserved.
5. Above Tender Notice is displayed on PW.D website www. mahapwd.com
Office of the Executive Engineer
Public Works Division
Sawantwadi
Fax No. 02363-272214
Telphone No.02363-272214

1800 3070 2232 E-Mail ; eproc.maharashtra@gmail.com,

Sd/-

(Anamika Jadhav)
Executive Engineer
Public Work Division

DGIPR/2023-24/423 Sawantwadi.
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[Under the Bye-law No. 34]
Shri Rajendra Prabhakar
Suvarnapathakl a Member of the
Aparnna Vaibhav Co-operative Housing
Society Ltd. having, address at BW
Pathare Marg,Dadar,Mumbai-400028
and holding flat No B20 in the building of
the society, expired on 23.03.2023
without making any nomination.

The society hereby invites claims or
objections from the heir or heirs or other
claimants/ objector or objectors to the
transfer of the said shares and interest
of the deceased member in the property
of the society within a period of 14 days
from the publication of this notice, with
copies of such documents and other
proofs in support of his/her/their
claims/ objections for transfer of shares
and interest of the deceased member in
the property of the society, If no claims,/
objections are received within the
period prescribed above, the society
shall be free to deal with the shares and
interest of the deceased member in the
property of the society in such manner
as is provided under the bye-laws of the
society. The claims/ objections, if any,
received by the society for transfer of
shares and interest of the deceased
member in the property of the society
shall be dealt with in the manner
provided under the bye-laws of the
society. A copy of the registered bye-laws
of the society is available for inspection
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